2025

THE HIGH COURT AT CALCUTTA
APPELLATE SIDE

NOTIFICATION

No. 3261-RG Dated 2™ day of May, 2025

In view of the notification no. 7952-RG dated 30.08.2024 with regard to the Limited Competitive
Examination (LCE) for the year 2024 in the cadre of District Judge (Entry Level) towards filling up
three (03) vacancies from the eligible Judicial Officers in West Bengal Judicial Service and in
furtherance of the Written Competitive Test (Phase-II) of the said examinations held on 11.03.2025,
12.03.2025 and 13.03.2025 vide notification no. 1025-RG dated 13.02.2025 and its corrigendum vide
no. 1905-RG dated 10.03.2025, the following result of the candidate belongs to West Bengal Judicial
Service who appeared in the said written test, prepared according to the marks obtained by him, is
being published for general information:

RESULT OF WRITTEN TEST (PHASE-II)

In the Cadre of District Judge (Entry Level) by way of Limited Competitive Examination’ 2024

Roll Names of Marks obtained in Papers Total Percenta | Remark
No. Candidate (Minimum qualifying marks=40%) Marks | ge of s*
Sl (LCE/ obtained | marks
No. | HC- Paper- | Paper- | Paper- | Paper- | Paper- obtained
CAL/2 I 1| 11I v \% (Yo)*
024/...)
1. 026 Subhadeep 49 51 49 66 52 267 53.4 Q
Biswas

N.B.:

*1. ‘Q’ denotes candidate qualified for viva-voce / personality test by obtaining qualifying marks (40
marks) in each subject (Paper — I to V) in addition to 50 % on aggregate vide Notification No. 7952-
RG dated 30.08.2024.

2. Mark Sheet of the other candidates, who could not qualify for viva-voce/personality test, will be sent
later on.

3. The date, time and venue of the viva-voce / personality test (Phase-III) will be announced later on.
Please visit www.calcuttahighcourt.gov.in for further information.

The 2" May, 2025.

Sd/-
Registrar General-cum-Secretary,
Selection Board
High Court, Appellate Side, Calcutta



